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1 [Media One Innovation Private Limited 23-11-2018 86,57,398 - Unsecured NIL . NIL - 86,57,398 -
86,57,398 - | [ 0.000%! - - 86,57,398

Note; As per the email dated 23rd October 2025,received from the claimant stating that they are withdrawing their against the Corporate Debtor. Hence the same is now being rejected by the Liquiator.

roi Vasavi Housing Infrastructure Limited

S. Rajendran
Liquidator
Regn. No. IBBI/IPA-002/IP-N00098/2017-2018/10241




